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Title: Discussion on the Supplementary Demands for Grants in respect of Budget (General) for 2011-12.
MADAM SPEAKER: Now we take up the Supplementary Demands for Grants (General).

Motion moved:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in course of payment during the year ending

the 315t day of March, 2012, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1, 3,4, 6 to 8, 10 to 13, 15 to 17, 19, 20, 22, 23, 29 to 33, 35, 38, 39, 41, 45 to 48, 50, 52 to 55,
57 t0 62, 65, 66, 68, 69, 72, 73, 75, 77, 81, 85, 87 to 89, 92, 93, 95, 96, 98 to 102, 105 and 106. "
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"&€| There is no doubt that our grievance against the British Empire had a sound basis. As the painstaking
statistical work of the Cambridge historian Angus Maddison has shown, India's share of world income
collapsed from 22.6 per cent in the year 1700, almost equal to Europe's share of 23.3 per cent at that time, to

as low as 3.8 per cent in 1952, Indeed, at the beginning of the 20t" Century, "the brightest jewel in the British
Crown" was the poorest country in the world in terms of per capita incomea€|"
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"India's labour regulations among the most restrictive and complex in the world have constrained the growth
of formal manufacturing sector where these laws have their widest application. Better designed labour
regulations can attract more labour intensive investment and create jobs for India's unemployed millions and
those trapped in poor quality jobs. Given the country's momentum of growth, the window of opportunity must
not be lost for improving the job prospects for the 80-million new entrants who are expected to join the
workforce over the next decade."
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"Slow agricultural growth is a concern for policy-makers as some two-thirds of India's people depend on rural
employment for a living. Current agricultural practices are neither economically nor environmentally
sustainable, and India's yields for many agricultural commodities are low. Poorly maintained irrigation system
and almost universal lack of good extension services are among the factors responsible. Farmers' access to



markets is hampered by poor roads, rudimentary market infrastructure and excessive regulation."
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"India continues to grow at a rapid pace, although the Government recently reduced its Annual GDP growth
projections from 9 per cent to 8 per cent for the current fiscal year ending March, 2012. The slow down is
marked by a sharp drop in investment growth resulting from political uncertainties, tightening of macro-
economic policies and addressing a high fiscal deficit and high inflation going well beyond food and fuel prices
and from renewed concerns about the European and US economies. Although the Government was quite
successful in cushioning the impact of global financial crisis of India, it is now clear that a number of MDG
targets will only be met under the Twelfth Five Year Plan. "
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"While we succeed in making good progress in addressing many areas of our concern, we could have done
better in some others. The total food inflation declined from 20.2 per cent in February, 2010 to less than half
at 9.3 per cent in January, 2011."
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"Our principal concern this year has been the continued high food prices. Inflation surfaced in two distinct
episodes. At the beginning of the year, food inflation was high for some cereals like sugar and pulses. Towards
the second half while prices of these items moderated and even recorded negative rates of inflation, there was
spurt in prices of onion, milk, poultry and in some vegetables. "
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"Monetary policy stance in 2010-11, while being supportive of fiscal policy, has succeeded in keeping core
inflation in check. As the transmission lag in monetary policy tends to be long, I expect the measures already



taken by the RBI to further moderate inflation in coming months. "
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"The developments of India's external sector in the current year have been encouraging. Even as the recovery
in developed countries is gradually taking root, our trade performance has improved. Exports have grown at
29.4 per cent to reach US dollar 184.6 billion while imports at US dollar 273.6 billion have recorded a growth of
17.6 per cent."
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policy to foreign investors. The discussions are underway to further liberalize the FDI policy."
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"In my last Budget speech I had announced that the Reserve Bank of India would consider giving some
additional banking licences to the private sector players."
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DR. K.S. RAO (ELURU): Thank you, Madam, Speaker. My friend, Shri Dubey has spoken at length on the Supplementary
Demands for Grants (General). By virtue of being an Opposition Member, particularly a major Opposition, it is his duty to
criticize the Government wherever there are lapses. I do not find fault with that but whether the criticism is right or wrong
or whether the Opposition Party is doing its duty or not in curbing all these disadvantages, we can see from the everyday
activities of the House and the on-going discussion on this whole issue.

I would start with his comments on whether the Finance Minister is taking decisions on political basis or as an economist.
Madam, if the hon. Finance Minister were to decide on political basis this Government would not have increased the prices
of petroleum and diesel. Every one of us is aware that 82 per cent of petroleum and diesel is being imported and hence its
price is not in our control. When the natural resources of this fossil fuel are not available in this country and when the
Minister of Petroleum has also clarified that the consumption of diesel by the agriculturists is only about 13 per cent or even
less, I can understand the Opposition Members or even other Members fighting with the Government that for the
agriculturists or even for RTC transport, which is meant for the common man, the price of diesel should not be increased.

Today, there was a question in Parliament to the Minister of Communication and Information Technology that some
of the companies belonging to communication are also using diesel, which is not reasonable. I agree with that question,
whoever has asked it.

So, my point here is that if the Opposition were to think in a rational manner and accept certain decisions of the
Government - if they are good for the nation and the people - and then oppose the action if they are against, it is absolutely
correct. But, unfortunately, my observation in the last couple of years is that it is not only the Government in power but it is
the Opposition also or several other parties, which are sitting in the Opposition, are thinking and behaving only with a view
to get us votes in the next elections. No party is prepared to lose the election next time by taking decisions in the interest
of the people of irrespective whether it will make them unpopular or popular.

As our hon. colleague, Shri Nishikant Dubey, said, if the UPA Government now in power thinks in terms of only votes and
coming to power next time whatever method they are adopting, whatever decisions they are taking, whatever legislations
they are making, it must be only keeping in mind to get votes, then they would not have increased the prices of petrol and
diesel.

Everyone in the Opposition is saying that Government must reduce the price, knowing full well that much of the money is
going only to cover the gap of losses of the public limited companies. It is also the public money whether you give it in the
shape of budgetary support or in the shape of losses. It is the same thing.

We are subsidising the richer sections of the society, who are consuming at least 75 per cent of the fossil fuel, which is
coming into this country. Why are we not going into the details? If there were to be any difference in prices of supply to the
farmers and to the other sectors, there can be black marketing and all that, then you suggest a legislation which will be
very stringent and then take actions on the blackmarketeers. You will not suggest that but you will say that do not increase
the prices. It is all right. Where does the Minister of Finance get this money from to make up the losses incurred by the
public sector companies? Will he bring it from out of his pocket?

When I see the Supplementary Budget, I find Rs. 30,000 crore has been provided for petroleum. It is not a small amount.
Where does it come from? It would come from the public only. If it is to be public money then either this way or that way, it
is the same thing.

When the loan is distributed amongst the richer sections of the society, who is using the car? The common man is
not using the car but it is only the rich man. He has to pay a little more for that or he must reduce his travel. He cannot be
so liberal in using the car. Unfortunately, we are supporting the richer sections of the country, which are indiscriminately
using the petrol and their cars at the cost of the Government and the public.



Suppose, we increase the prices of petrol and diesel, they will cut their travel. Instead of using one car by a man, there will
be a car pooling of four or six people. It means we are controlling the misuse of the petrol or diesel by the richer sections of
the society by increasing the prices. But you are opposing it. Even the supporting parties saying that they will not agree.
This is the Government of the UPA. It is not single-Party Government. They have to take a decision.

When a discussion on FDI was going on, my hon. colleague was suggesting FDI flow into the insurance and retail sector.
But all of you have opposed it. I agree that the Government could have discussed with all the Opposition Parties and then
take any decision. But in the interest of the country, economy and the people, they have taken a decision. You have
opposed it. But now they have agreed that they will discuss with every stakeholder, be it the Chief Minister of Opposition
Party or their Party.

The point which I am suggesting is that if the Opposition Parties also were to be rational in criticising the Government and
suggesting the measures to curb those wrong practices or decisions, then we will appreciate and admire it. But that is not
the case. I would particularly tell the Opposition Party Members that we are living in a global economy. We are not living in
individual country's economy. Any change in any part of the world either in the prices or anything, will also affect us. We
must be happy that when the developed countries are in total economic melt down for the last 6-7 years, that situation is
not there in our country.

What kind of institutions have become bankrupt in U.S.? I understand even today the American Airlines is in the
stage of bankruptcy. Many of the bigger banks -- which we think that they are all the biggest banks in the world — have all
crumbled. The Government has to come to their rescue and is supporting those private companies with trillions of dollars
equivalent to Rs.50 lakh crore which is almost three-fourth of our GDP. That is the situation. Today, the entire Europe is in
a crisis. They are asking for help from the entire developing countries. China has come forward to help them. In such a
situation, we have not approached any country for help. We are not in a stage of bankruptcy. We are not in a begging
stage.

He was saying that there is still an opportunity to improve the economy and that better policies can be adopted, I
support that. But he is not doing that. My friend said that the banks have to reach the villages and the poorer sections of
the society. I appreciate that. But then the Government of India has already taken a decision, irrespective of whether those
branches started in villages will incur profit or loss, to open the branches in 81,000 villages. They have almost achieved that
target.

Similarly, as regards insurance, he was telling just now that the insurance and particularly life insurance has to reach
the common man. I support it. But then how will it reach? When the common man increases his income, then only he can
think of it. If a poor man in a village were to struggle for tomorrow's food, to get the loan for tomorrow's food, can he think
of insuring his life? Where does he get the premium from? Unless we increase the income of the people living in villages,
we cannot think of all these things. That is what this Government has done. Repeatedly I have requested all the Members
of the Parliament that it is not rationale to discuss inflation and rise in prices of food commodities in the House time and
again. Maybe, the Government is scared to face the Opposition in regard to the prices. We are talking about food prices.

On the one side, you will discuss inflation of food prices. On the other side, justice must be done to the farmers. It
has been said by Shri Nishikant Dubey just now. Then, how do you do justice? We want a reasonable and remunerative
price to be paid to the farmers. When you pay reasonable price to the farmer and when you increase the MSP, can you
contain the prices of commodities in the market? Naturally, the prices of rice will go up in the market. How can you have
both the things?

Actually, this is a transition period. The contribution of agricultural economy to the GDP is 14.4 per cent today while
86 per cent is being contributed by service and manufacturing sector. That means 52 per cent of the people are living on
agriculture alone and 70 per cent of the people are living in villages, they are contributing 14.4 per cent; and the people in
Mumbai and Delhi or people belonging to richer sections of the society are contributing 86 per cent through their industries.

Then, if share value of a pharmaceutical company were to go up from Rs.10 to Rs.100, what is it? If the share value
of a software company were to go up from Rs.10 to Rs.3000 per share, what is it? We all say that our economy is good and
it is making money. But should we not think that the disparity between the rich and the poor; disparity between the urban
area and the rural village is going up regularly? Is it not our duty to curb that? With a view to curb that, we have to
increase the price of the agricultural products which are being made in the villages. The very policy of fixing the prices for
industrial products is totally different from fixing the prices for agricultural products. There must be a rationale. We all
agree to increase prices of industrial commodities every 15 days, on the reason that the input costs have gone up. Are we
doing the same thing for agriculturists?



The input cost of agriculturists is going abnormally high but we are not increasing it and we are all demanding,
including the Opposition parties, that it must be increased. But here in this House, they will come together and say that this
Government is useless and they could not contain the prices. Which prices are they talking about? It is about the food
commodity prices. I can understand that when there a loss of worth one lakh crore of perishable goods like fruits and
vegetables, fish or meat or anything, we have to control that. We must bring technology; we must adopt methods and we
must give concessions to some of those industries which are engaged in cold storages and try and save those one lakh
crore worth of perishable goods which could go to the producers in the villages, but that we are not doing and instead we
are opposing. So, I wish and request the Members of the Opposition, particularly the Members of the main Opposition party
to think in a rational way and then criticise the Government. But that is not being done.

Madam, when I went through the Supplementary Demands for Grants, I was trying to find where the maximum amount of
money being spent is. A sum of Rs. 30,000 crore was being spent on the Ministry of Petroleum and Natural Gas. If you
agree for increase in prices, then there is no need for spending this much money on this. It can be secured from the richer
sections of the society and this money can be used for some other good purposes. A sum of Rs. 13,778 crore is being spent
on the Department of Fertilizers. The allocation for Department of Public Distribution System, which is meant for the poorer
sections of the society and for whom you are crying and making noise, is Rs. 2,297 crore. The allocation for the Department
of Women and Child Development is 1,956 crore. But you look only at the fact that the bulk of the allocation is for the
Ministry of Defence, which is Rs. 6400 crore. So, where is the wastage of money in this? I do agree that because of the
global situation there is a shortage of revenue. We have seen that in the last two years the growth rates in GDP in
agriculture -- in 2005-06 was 5.1 per cent, while the agricultural growth in 2010-11 is 6.6 per cent. We want it to be
doubled. It is possible. All the time I was making a point to the Government that the maximum amount of foreign exchange
is being spent on the import of fuels; on the import of edible oil; on the import of pulses etc. We may not be able to get
crude oil in our country, but an alternative has to be arranged. One of the alternatives is the solar energy. Solar energy is
unlimited and particularly in our country we can get enormous energy, but the only thing is that the capital cost is more
now. We can encourage research and development in the field of solar energy and cut down the price from Rs. 11,000 crore
to Rs. 5000 or 6000 crore. If that can be done, then we will not have to depend on the import of fossil fuels. We are
spending lakhs and crores of rupees on import of oil. Do you suggest that? You fight with the Government that they must
concentrate on solar energy and we do not need transmission lines; we do not need transmission losses and every village
can be supplied with solar energy by the sunshine there. There are places in our country where we have 12 to 13 hours day
time. But you do not suggest that. Your approach is only to oppose things and find fault with the Government without any
rationality. You must criticise the Government. You are meant for it. Whenever the Government makes a mistake, you
criticise those acts of the Government. But let the people feel that whenever you are criticising is correct and that is the
right way for the Government to follow. But that impression is not being created.

Madam, my next point is about the rating of the credit agencies. I do not know what the credit agencies will do. They are
doing the same thing elsewhere also, not only in our country. Economies of some of the big countries are also having a
downslide. So, we cannot go simply by the rating of one credit agency in this regard. I agree that the industrial growth rate
must be improved from the present to at least one and a half percent. Growth in the service sector will not be a permanent
affair. Unless the goods are produced in substantial quantity and unless the manufacturing sector is given a big boost, there
is no solution for this country.

13.00 hrs.

If China is growing today, it is only because of that but we are not aiming at it. How do we get substantial industrial
growth unless our people are skilled? I would have been happy if the Opposition Parties would criticise the Government that
the money allocated for skill development is less. In a way, they have allocated Rs. 41,000 crores for MNREGA. Similarly, if
an amount of Rs. 40,000 crores or Rs. 30,000 crore is given for skill development, then than becomes the solution.

MADAM SPEAKER: Does the House agree to skip the Lunch Hour?
SEVERAL HON. MEMBERS: Yes.
MADAM SPEAKER: So, we will sit without Lunch Break.

DR. K.S. RAO : If the amount allocated for skill development were to be substantial and if we make unskilled people skilled
in large number in the villages, no matter whether they are graduates or post-graduates, then there will be industrial
growth. About 25 years back, when I was asked to address the students in an Engineering College, I said that there was no
unemployment in the country. People were just struck hearing me saying that there was 'no unemployment' in the country.



Then I said that there was unemployment but it was white-collared unemployment. The entire industry and the entire
society are in search of people who are skilled. Skilled people are not available. So, why should we not concentrate on
providing skills to citizens in this country so that their productive capacity will go up, unemployment rate will come down
and then there will not be any increase in prices? Then there will be substantial manufactured products in this country. We
are not doing it.

Yesterday, there was a criticism. The Andhra Pradesh Government was providing employment at the rate of one lakh every
month. Someone was questioning that we are providing employment in some factories in the private sector and not in the
Government itself. Do you want to increase Government jobs and pay Rs. 10,000 crores to Rs. 20,000 crores only for
Government employment?

I have a request to the hon. Minister for Human Resources Development. I am happy that we are realising the
importance of education in this country which is the only instrument for the poorer sections of the society to change their
lifestyle and to increase their income. Unless they change their lifestyle for thousands of years to come, there will not be
growth. So, they have increased the budgetary allocation to human resources development. But the rate of drop-outs
should be reduced. There should be right to education and the allocation towards this is substantial. All these aspects are
all right but, after ten to fifteen years, when everybody becomes graduates or post-graduates, where will the jobs be
available? There will not be any jobs available.

13.03 hrs (Mr. Deputy-Speaker in the Chair)

My humble request to the hon. Minister for Human Resources Development is to start from the eighth class. Vocational
training should be given from that level so that, by the time the child comes out of the XII class, he will come out with the
confidence that he can live on his own. He must have productive skills to gain that confidence. Then he will not be a burden
to the society and his parents. Then there is no question of providing employment by the Government. In this way, the
Opposition can always put pressure on the Government to make more allocation for skill development.

For the last 20 years, I have been stressing in this House that no budgetary allocation should be made to Economic
Ministries, whether it is Civil Aviation or whether it is Railways or whether it is Petroleum and Natural Gas. They must
generate their own income. If a poor man purchases a truck and lives on it, he has to pay interest, repay the loan on the
cost of the vehicle, pay the taxes and other things and then he must earn his livelihood with it.

Then assets worth of lakhs and crores of rupees are being given to the public sector, railways, etc. They must earn
substantial money like any private sector unit. So, those Economic Ministries should not be given any budgetary support
from the Government. You may give it to education, skill development, health care, welfare measures meant for the poor in
the country or to agriculture. I appreciate if you allocate like that.

Once again, my humble request to the Opposition is not to oppose it. For ten days, the House was not allowed to
function. Will Heavens fall if you were to wait for one hour, allow the Question Hour to proceed and then discuss the
matter? You may double the criticism on FDI or on price rise or on black money or anything you want. But equally the
Government can also think in terms of permitting a discussion for one day. For one hour they shout with one voice
miserably. But once their demand is accepted, in the next fifteen minutes, nobody will be in the House. So, what is their
sincerity in questioning that? It is not that you are on the wrong side and the Government is on the correct side. The other
day I spoke in the Lok Sabha TV. It is the mistake of the leaders of the opposition. The leaders of the opposition must sit
together and evolve some code of procedure to the effect that they cannot disrupt the House as and when they wish.

With regard to students, we strictly say that he or she must have 75 per cent attendance in order to appear for
examination. Here, we do not even attend for fifteen days! Madam, why do you not bring a legislation? The Government
has to bring a legislation in this regard. ...(Interruptions)

As Members of Parliament it is our duty to evolve such legislation in this House which motivates the people to work, which
motivates the people to generate wealth. We must give them opportunities. Unless we give him the support, a poor man
cannot do that on his own. Then, he can earn more than a corporate. Corporates can earn more only when they over
invoice or they sell the commodities at the exorbitant prices. They make 100 per cent or 200 per cent or 400 per cent
profits. A rich man can have unlimited number of properties. But an agriculturist in a village cannot have more than
eighteen acres of land. I do not understand the rationality behind it. You can discuss all these matters. You can criticize the
Government. You can come to a conclusion. But please do not say that the Finance Minister is political and that he is not an
economist, etc. On many occasions the Government has taken decisions irrespective of whether the Government will



survive or not. So, my humble request to the opposition Members, in particular to the Members of the main Opposition
Party, is to be rational in their criticisms. Make the Government to rethink and then come to a common understanding in
the interest of the nation.

You were talking about food inflation. I explained the same thing just now. There is some food inflation. Let us wait for
some more years. Do not discuss the price rise in food commodities. Let there be transfer of money from urban areas to
the rural areas. Let there be transfer of money from the industrialists and the traders to the agriculturists. Let their lives
also become a little better. Let them also increase their income. Let them purchase a cycle; let them purchase a TV; let
them pay premium for their life insurance; let them fulfill the basic needs like education; let them develop skills. Then, you
can question all these things.

There is a criticism that benefits are not reaching the farmers. How will the benefits reach the farmers? The lending to the
agriculture sector, in 2004-05, was Rs. 75,000 crore, which has increased to Rs. 4,50,000 crore today. You can ask for
more benefits. There is nothing wrong in that. But you do not do that. You only say that the benefits are not reaching the
farmers. Now, we are giving subsidy to the fertilizer industry. You can say that the fertilizer industry should be competitive
and we can pass on the benefits to the farmers directly. There is nothing wrong in it.

We are suffering from red-tapism. Delays in decision making are costing the country enormously in this country in producing
any commodity. Please cut down that red-tapism. You can insist on that. You can come out with measures on how to cut
that down. Similarly, the bureaucracy is coming in the way and hampering the progress of this country.

So, we have to concentrate on the most important thing, that is the skills development. I would request the hon. Finance
Minister to think in terms of developing the skills of the citizens of this country, be it a villager or a city dweller. We cannot
afford housing going down by virtue of the increase in the interest rates by the banks. We have to encourage housing.
Then, universal health care must be there. The Government must bear the burden of paying the premium to the BPL
families universally. Infrastructure can be developed not by your Budgetary support but by adopting certain means, by
attracting the public-private participation. We do not need to spend even one rupee on this. You have to make out the
policies in such a way that they will do that accordingly.

I am now coming to R&D. I would like to say that one of the reasons why the country is lagging behind is lack of proper
R&D. You allocate more money. Our people are very brilliant, very competent and very intelligent. Our people are
responsible for the growth and research in the USA. They are making research in that country. Once they make their
product, if the cost of production of that product is Rs.10, there are occasions when they are selling at Rs.1000! One is
growth and development and the other one is research and development. This is the benefit of R&D. Why can we not do it?
The same price can be used here. Our cost of research is less. So, the Government must encourage research and
development in this country. Allocate more money. If not, put that responsibility even on the private universities,
educational institutions or recognised institutions. You can ask them to take up research and development in a big way and
give necessary support to them.

With these few words, I thank the hon. Finance Minister for doing certain things which are good for the nation, for being
stubborn in regard to taking decisions irrespective of the fact whether that step has damaged his own party or not but it is
in the interest of the people and the nation.
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SHRI BANSA GOPAL CHOWDHURY (ASANSOL): Mr. Deputy-Speaker, Sir, I rise to make some remarks regarding the
Supplementary Demands for Grants which our hon. Finance Minister has placed here.

First of all, me all know that in this House, in some previous occasions, including the hon. Finance Minister, everyone
discussed about the food inflation now the country is facing. As we are aware, food inflation now is over 12 per cent.
Vegetables are costlier by 26 per cent, pulses by 14 per cent, fruits by 12 per cent, egg, fish and meat by 13 per cent, and
milk by 12 per cent. In this scenario, the economic condition of the country should be judged by the Government. When the
money is going to be invested in some sectors and there is demand in the Supplementary Budget, the question of aam
aadmi should be taken into consideration.

As you know, the resolution was adopted also in this august House. But what we find is that the staggering growth in the
speculative trading is now a major contributor for the price rise which we cannot support. Time and again, we have asked
the Government to stop this forward trading. As per the report which we have gathered, forward trading has increased to
72.63 per cent. The hon. Finance Minister is aware of that. The value of trade of all these agricultural commodities went up
to 53.42 per cent. So, there, at least, should be a call from the Government to ban or to suspend the forward trading,



otherwise the price rise cannot be checked and these Supplementary Demands or anything else from the side of the
Government cannot be supported. The reality is this. The growth of the economy, which we are getting from the
Government papers, is @ myth and there is propaganda from the Government and rather the Government is not trying to
face the reality.

The economic survey informs us that the growth rate of private final consumption expenditure fell from 8.6 per cent in
2005-06 to 7.3 per cent in 2010-11. Then, where is the prosperity of the people? That is the question. When we discuss
these issues regarding the financial aspects, regarding the supplementary Budget and regarding all other relevant
guestions, this point should also be taken into account.

There were some decisions regarding the petrol price hike. All of us know that the whole country was against this hike.
People are opposed to all these policies. The Government has got 40 per cent as taxes and duties from this hike in the price
of petrol. According to the Government official document, the Government has got 40 per as taxes and duties. What is the
amount of tax foregone according to our Budget papers? The concession to the rich people has been estimated at more
than five lakh crores of rupees. A sum of Rs. 5 lakh crores is the tax foregone and in the last three years the total amount
comes to Rs. 50 lakh crore.

Sir, I would like to make a submission to the hon. Finance Minister that we can go for a regular check-up system as to why
such type of tax foregone policy is being formulated by the Government. If we try to understand the situation of all these
legitimate taxes, there would have been neither fiscal deficit nor other type of problems which we are facing.

Now, there is a question of food security. What is the rural scenario? The agricultural farmers are committing suicide and
the agricultural scenario in the whole country is facing a very serious problem.

The Swaminathan Commission's Report has not been taking into consideration. The Swaminathan Commission's Report has
suggested that there should be at least 50 per cent subsidy for the agricultural commodities. The people who are engaged
with the agricultural activities must be relieved from such burdens. But the Government is going in the reverse process. The
Government is taking another path.

Now, we are really shocked to note that in our Human Development Report the rural scenario is worse. If we
consider the health scenario, the malnutrition, the condition of the child education and the condition of the food prices like
pulses, cereals, etc., which the farmers are getting through the Government machinery, then everything is seriously
affected due to faulty Government policy.

Why will not the Government take the responsibility for the Universal Distribution System? The Government is encouraging
forward trading. The Government is not willing to take up the responsibility for the Universal Distribution System.

Now, there is a question coming about the Food Security Bill and the Government is running behind the Foreign Direct
Investment. Everything is open in the country. The income of the people is gradually coming down day-by-day. They are
now in a serious condition. According to the Government Report, 80 per cent of the people in the country are getting only
Rs.20 per day. So, the Government should come out with a clear picture regarding the economic scenario of the whole
country.

When we are talking about the major policies of the Government, the Government is keeping mum here and the
Government is not taking all these issues seriously.

The Government is running behind the Foreign Direct Investment. What will the countrymen get from these types of
activities? What will be our benefit? You kindly see the scenario of the Public Sector Undertakings. Also see the scenario of
the unemployed youth. More than one lakh posts are vacant in Railways. There is no policy of the Government to fill up
these posts which are vacant in the Railways and also in the other Public Sector Undertakings. There are many unemployed
youth in the country. What message will go to the unemployed youth? They are not getting any job in the Public Sector
Undertakings. Ultimately, the Government will abolish these posts which are lying vacant now. The Government should
consider all these issues.

Sir, I cannot support the Supplementary Demands for Grants because there is a serious flaw in the Government
policy. The Government cannot deny its responsibility of taking care of the poor aam admi.

The Government should come forward to check the rise in prices and also to check the Disinvestment Policy. The
Government is not doing that. Hence, I cannot support the Supplementary Demands for Grants (General).
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SHRI BHARTRUHARI MAHTAB: I stand here today to deliberate on the Supplementary Demands for Grants (General),
which has been moved by the hon. Finance Minister and Leader of this House. When we deliberate on this Supplementary
Demands for grants (General) today, we should also be aware of as to what is happening in another part of this world, the
European continent. The current debate in Europe is on as to whether instead of looking for ways to re-ignite growth, the
continent's leaders are doing the right thing by slashing public expenditure. That trend is becoming obvious. Germany and
Britain have cut spending. Germany and its rich neighbours are also insisting that Greece, Portugal, and to a great extent,
Spain and other debtor countries accept even stiffer doses of austerity to regain the confidence. The United States is also
trying to cut its budget deficit. Yet, in our country, this Government's expenditure, which is incurred to provide public goods
and services and to service debt, is simply growing. This Government is living on borrowed money.

In the Budget 2011-12, this Government had pegged estimate for total expenditure of Rs.12.58 trillion, that is, 33.3 per
cent higher than what was allocated the previous fiscal year. The target of 4.6 per cent fiscal deficit of the GDP was
predicted on the assumption that any increase in certain components would be met from savings in other components of
expenditure. The decline in the Government's Non-Plan Expenditure, which constitutes 65 per cent of the total
Government's spending by about 5,05,317 crores to 8.16 trillion in 2011-12, was a small but healthy sign. However, the
Plan Expenditure was estimated to be Rs.4.42 trillion, an increase of about 12 per cent over the Revised Estimates of 2010-
11. I have my doubts as to whether this expenditure is improving the productive capacity of the economy. The rapid growth
in the number of schemes has entailed an undesirable build up of unproductive cost on administration and establishment.
The need of the hour was to weed out low priority and irrelevant schemes as also transfer a few schemes existing
responsibilities to the private sector. This would have reduced the cost on administration and establishment and generated
savings. However, the Government has taken the easy way out by resorting to borrowings in order to meet the resource
crunch. The Government has come with a Supplementary Budget of a staggering 13 per cent, almost Rs.53,000 crores,
more than what it had budgeted for. The Government had penciled in the Union Budge gross market borrowing of Rs.4.17
lakh crore for the financial year 2011-12 to help bridge fiscal deficit.

14.00 hrs.

You have already completed borrowings of Rs.2.5 lakh crore between April and September. The Government blandly says
that the additional market borrowing is required due to lower cash balances and a lower pool of small savings. My question
therefore is whether you have ever tried to find out why there is migration of small savings. It is because RBI has raised
rates by 350 basis points since March last year for which banks now pay more than 8 per cent offered by these schemes. I
hope the Government understands the perils of not having a holistic policy. Only the naive would be fooled by the easy
optimism that this Government is projecting on the economic front.

There is decline in infrastructure growth. This core sector accounts for as much as 38 per cent of country's output.
There is measly 2.3 per cent growth in September in the output of infrastructure areas, which is the slowest growth in the
last 31 months. This has exposed the Government's bogus claim of a booming economy. The industrial growth has dropped
to a 21 month low of 3.8 per cent in recent months. Together, the two setbacks are dragging down the index of industrial
production.

With this development, how does the Government plan to handle the fiscal deficit which was pegged at 4.6 per cent
of the GDP and which is now expected to touch 5.8 per cent or more? The numbers of the Government's account for the
first half of the year show that the financial position has deteriorated substantially faster than expected. The revenue deficit
in the first six months of the year has shot up three fold from Rs.74,921 crore in the previous year to an astounding
Rs.2,33,428 crore in the current fiscal year. The growing revenue deficit has also pushed up the fiscal deficit to Rs.2,92,458
crore in the first six months of the year which is more than twice of Rs.1,33,252 crore incurred in the same period of



previous year. But surprisingly, the deterioration is not because of excessive spending, but due to shortfall of revenue
collection.

The total expenditure has gone up to Rs.5,99,093 crore which is only 11.4 per cent more than Rs.5,37,937 crore of
the previous fiscal year. In fact, the Government has only spent 47.6 per cent of the annual budget in the first part of the
current fiscal year. So, one can safely presume that the main reason for the growing deficit is the shortfall in the revenue
collections. The total receipt in the first half is only Rs.3,06,635 crore, which is 24.2 per cent lower in the same period of
last year. Both tax and non-tax revenue account for the shortfall, with the slower growth in the second half is set to further
worsen the revenue collection. Even as the subsidy bill continues to bloat, the budgetary deficits are sure to exceed the
targets. The economy is in a quagmire. There is no effort at curbing prices. Food inflation is spurting to new heights. The
economic fundamentals apparently are in jeopardy. The fact that banks need recapitulation to the tune of Rs.4,50,000
crore, points to a grave crisis. In short, it means banks, particularly the nationalised banks, have lost this money to
unscrupulous creditors. Are we marching towards an unannounced "Indian Lehman" crisis? We need a specific answer from
the Finance Minister.

Therefore, I am not surprised when many, now, question the wisdom of the post-1991 reforms. India had taken a major
leap forward in the 1970s as its agriculture flourished. This needs to be replicated. Decades of neglect of agriculture has
made it become a low contributor of only 14 per cent to GDP. Even the Twelfth Plan Approach Paper has not paid much
attention to it. A small boost to this sector can ameliorate the condition of 58 per cent or 72 crore of our people.

The reforms implemented in India in the wake of the balance of payments crisis of 1990-1991 were crucial. Two decades
later, although we are not faced with a crisis, we are poised again at economic crossroads.

MR. DEPUTY-SPEAKER: Please conclude your speech.

SHRI BHARTRUHARI MAHTAB : Robert Frost in his writing included a poem — The Road not Taken, and in that poem,
which is often remembered for the lines : "Two roads diverged in a wood, and I — I took the one less travelled by, and that
has made all the difference." Should India go down less travelled roads on major economic issues?

Wealth needs to be shared by a large number of people. Trickle-down theories do not work in the way that their proponents
predict. It is time to open-up a debate for ushering in a new economic pattern. The Government lacks political will to create
an efficient delivery mechanism to cushion the really poor and those hovering above the poverty line against the vagaries of
high prices. The same mismanagement prevails in education, healthcare, power and transport sector as well as in job
creation. It is compounded by the lack of accountability of various Ministries involved in this colossal failure.

Probably, this Government has a unique distinction of having three Ministers who have presented five or more Budgets.
Still, it is struggling to find answers to check the spiralling food prices. If there is a design in this, then I do not know. But I
am reminded what Mark Twain once said. He said :

"If you hold a cat by the tail, you will learn a lesson you would not learn any other way."

Today, allowing inflation to fester in India was akin to holding a billion cats by the tail. Have we not learnt the lesson
yet? It is high time to take steps to

control expenditure, increase savings and leave behind the policy of living on borrowings. You need guts to control
expenditure. The tragedy is that attitude is lacking in this Government, and the country and countrymen has to face the
brunt.

*SHRI C. SIVASAMI (TIRUPPUR): This august House has now taken up the discussion on the Supplementary Demands for
Grants (Budget General) and I am thankful to the Chair for giving me an opportunity to speak on this important Bill. I
welcome the move of the Government through this Bill to ensure the appropriation of grants meant for various Ministries
and Departments. Through this financial business, we are not only apportioning funds for various Ministries and
Departments but also to various welfare schemes carried out in various States. Though we have governments both at the
Centre and in every State it is only the State Government that stands nearer to the people and closer to the people and is



in a position to respond to the problems of the people from at the State level. In fulfilling the aspirations of the people of
the State, the governments at the State level have got more of responsibility. So, the State Governments headed by a Chief
Minister has to evolve schemes and devise projects to meet the requirements of the people of the State more than what
the Centre could offer through its various centrally sponsored schemes. When it comes to the revenue of State
Government, it needs to be mentioned that it has no other source of generating revenue than the collection of sales tax.
Most of the tax revenue made from the States goes to the Centre and there is no increase in state revenue especially after
introduction of VAT and CST. Major proportion though earned from a State would be going to the coffers of the Centre.
Petrol prices were continuously raised over and again repeatedly many a times till recently. Its heavy impact fell on the
States especially the State run transport corporations. This has resulted in heavy loss accruing to the Transport
Corporations pushing them to the walls forcing them even to close down the operations. Tamil Nadu is a pioneering
industrial State in exporting textiles and garments. Tirppur town is famous for

* English translation of the speech originally delivered in Tamil

knitting industry and export of knit wears through several industrial units. When hundreds of dyeing units were facing
closure due to non-availability of centralized processing facilities to treat effluents, our leader the Hon'ble Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma has set apart Rupees two hundred crores as interest free loan in order to ensure that
these industrial units need not be closed and continue to contribute to the production in the textile sector and for earning
foreign exchange through exports. You may wonder as to why I am referring to this. This is necessary because only then I
would be able to bring home the point that it is only the State Government that can respond immediately to the problems
faced by the people in a particular State. Apart from this the State Government have to respond on urgent basis whenever
there is any natural disaster. For instance, there was heavy down pour and widespread rain havoc in Tamil Nadu. Many
roads were damaged. Many people lost their houses and properties. Several crores of rupees have to be rushed in to attend
to the immediate relief and rehabilitation measures. Under such circumstances also it is only the State Governments that
are expected to respond immediately. This shows the concern a state government has to show to its people and it also
shows the expectations of the people from their state government.

In the same way as the Union Government is taking care of the people through various schemes funded by it and
implemented by the States, the governments at the states are also coming forward to help its people with certain special
schemes with thrust on special needs of its people. This is quite natural.

The Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma with the mandate of the people as a widely accepted
votary has come out with special scheme for improving the quality and standard of education in Tamil Nadu by way of
providing laptop computers to students right from higher secondary level. She has conceived this scheme to ensure that the
modern tools for education must be available even to students hailing from poorer sections of the society and it should not
be restricted to the higher strata of the society. The Union Government may evolve various schemes to uplift the poor but
our leader has out surpassed the measures of the Centre. She has taken steps to see that laptop computers are distributed
to students speedily. In order to ensure that they continue their education, she has also extended several incentive
schemes thereby curbing the drop out rate. Thus our leader Hon'ble Chief Minister of Tamil Nadu Puratchi Thalaivi Amma
has provided the facility to the students from poorer sections and rural areas to have quality computer education. She is
carrying out several welfare schemes like free distribution of rice to the poor, gold for mangal sutra of poor women and
extending with grant of rupees fifty thousand for educated girls for their marriage and rupees twenty five thousand for
others girls. In order to help the poor to earn their livelihood and to go in for self-employment, rupees thirty thousand worth
of goats or sheep are given free and milch cows are also distributed apart from mixies and wet grinders to poor families.
Old age pension has been increased to rupees thousand. Thus, our government led by our leader Hon'ble Chief Minister of
Tamil Nadu Puratchi Thalaivi Amma has taken various social security measures to ameliorate the sufferings of the poor. At
a time when Tamil Nadu Government is burdened with a debt of rupees fifty three thousand crores as passed on by the
previous government and at a time when even the Central Bank of the country is not coming forward to extend further loan
to Electricity Board of Tamil Nadu, we are not getting any special package from the Central Government. Our leader Hon'ble
Chief Minister of Tamil Nadu Puratchi Thalaivi Amma took up with the Union Government to give a special package to Tamil
Nadu but it has fallen on deaf ears. So far there is no reply to this request from the Centre. At the same time, I would like
to point out that the Government of West Bengal has been extended with a special package to the tune of rupees twenty



thousand and more. We are not against it and we will rather welcome it and we also want that we are also treated the
same way and not ignored just because we are not in your fold. At a time when we wanted to have more of kerosene to be
distributed to the poor the Centre has curtailed even the existing quota of supply meant for PDS. So, I urge upon the
Government to take note of the demand that we need more kerosene, more power and more funds.

At this juncture, I would like to point out that the Centre would be able to give special package to every state if it manages
to bring out our money stashed in foreign banks and collect back the outstanding loan amounts pending with the borrowers
for long. Impressing upon the Centre to announce a special package for Tamil Nadu to the tune of several thousand crores
based on the requirement considering the ground reality, let me conclude.

SHRI PRABODH PANDA (MIDNAPORE): Mr. Deputy Speaker, Sir, I must thank you for calling me in this debate to
participate in the Supplementary Demands for Grants. Sir, this is not a full Budget. This is the Supplementary Demands for
Grants and the hon. Finance Minister has sought the approval for additional net expenditure of Rs. 56, 848.46 crore for the
current fiscal year. In addition to this, in August Rs. 9,016.06 crore was approved as Supplementary Grants thus making the
total as Rs. 65,864.52 crore. So, the expenditure from the Budget Estimate is by over 5 per cent. I am not just against the
allocations and the Demands for Supplementary allocations but I am very much against the philosophy of this Budget. What
is the philosophy? The philosophy is that the income is less and borrowing is more.

Sir, in October, there was an announcement about the direct tax revenue. It grew at 7.1 per cent that is Rs. 2.28 lakh
crore. The Budget Estimate for the entire year was Rs. 5.32 lakh crore. And what about the indirect taxes? It grew at 18.5
per cent that is Rs. 2.21 lakh crore. For full year, it was estimated at Rs. 4 lakh crore. So, the Government has failed to
collect the taxes- direct taxes and indirect taxes as was estimated.

On the other hand, the Government is going to raise the market borrowings which was targeted at Rs. 53,000 crore in
October and there is a proposal and the process is going on for disinvestment for 40,000 crore. This is the philosophy. If we
say this is the economics, this is bad economics. This is bad economics for the country as a whole. This is bad economics
for the toiling people, for the farmers, for the workers and for the peasants in particular. If we go to the Supplementary
Budget, we are talking about the agriculture. About 70 per cent of the people of our population are engaged in agriculture.
Agriculture is the large sector for providing employment. What is the proposal for it in this Supplementary Demands for
Grants? It is not even Rs. 1 crore for agriculture. Not only that. In the full Budget, Rs.17,450.67 crore was for the revenue
sector and for the capital sector it was only Rs.72.20 crore in agriculture. In this proposal, there is not a single rupee for
capital expenditure in agriculture. What they have proposed to increase, though it is very nominal, it is marginal, it is only
confined to the revenue expenditure and not the capital expenditure. So, investment in agriculture is declining day by day. If
we talk about the agricultural production, industrial production, about the manufacturing industry, the growth is declining
day by day. So, it is not only the income in the revenue sector but also the wealth of the nation is declining day by day. Now
they have taken the ugly option for borrowing publicly and for the disinvestment. It sounds like the Charvakas.
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Live happily till you are alive, consume ghee by borrowings. This is the philosophy of the Government of the day. That
is why, I oppose this.

It is already proposed Rs.13,778.93 crore for the fertilizers. The argument is that it is so because there was 18 per cent
depreciation of rupee against the dollar. About the potash and phosphorus and all these fertilizers we have no other way
but to impart, so the cost has been increasing. That is why, we are proposing like this. Why does our Government not
proposing to generate more production in fertilizer? What about the chemical fertilizers? Why are they not proposing more



allocation for the organic compost?

Again, I am talking about the subsidy in case of the consumer food through the Public Distribution System. In case of
fertilizers, they are providing some subsidies to the companies and not direct to the farmers. It was proposed earlier and
there was a commitment made in this House itself by the Finance Minister that they are thinking to provide subsidy directly
to the farmers. But that part is already absent. Now they are going to provide more subsidies to the companies. What
happened in the case of the Public Distribution System? What is the situation of the fertilizers in the market? There is no
availability. The price of fertilizer is already raised, two times, three times and four times more. Even then adequate
fertiliser is not available in the villages. In this situation, there is no proposal to provide subsidies directly to the farmers
and ensure availability of fertiliser for the farmers. But the Government is going to provide subsidies to the companies. Such
proposals are objectionable. I strongly object to this very philosophy and these bad economics. I think the Government will
think over it. I do not know what they are thinking and when they will go for investment and they will earn Rs.40,000 for
the investment, and more borrowing from the public.

In this context I object and oppose the Supplementary Demands for Grants.

*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Respected Deputy Speaker Sir, I rise to oppose the Supplementary
Demands for Grants (General) 2011-12 and I have reasons to do so. We have come across two Budget and two
Supplementary Demands for Grants but there has not been any marked improvement or development in the country's
economy. There is lack of proper planning and policy implementation. E can cite an example. The common people of the
country on one hand are suffering from high inflation and sky rocketing price of essential commodities and on the other
hand we are made to understand that if inflation is checked, GDP will not rise. Now, we find that the GDP rate has come
down to 6% from 9% . Thus, it shows what the ground reality is; how the poor people, workers, labourers, farmers, small
traders, middle class people are leading their lives. The Government has no sympathy for its countrymen.

We have witnessed that the industrial sector has been given a tax relief of about two lakh crore rupees in the past few
years to give it a boost. But there has not been any tax rebate for the agriculture sector. Though agriculture is the mainstay
of our economy and more then 60% of the people of the country are engaged in agricultural activities, no stimulus package
has been announced for farming sector. When on one hand subsidies are being withdrawn from agriculture, on the other,
more and more sops are being provided to the industries. Agriculture is being neglected like anything. Whatever little
subsidy is earmarked for agriculture is being reduced gradually. Therefore the country's economy is in extremely poor
condition and development has stopped.

The population of the country is about 120 crores out of which only 20 or 25 crore people own all the wealth. They are rich
and enjoy every privilege in life. Few industrial clusters have been set up by them with the help of foreign funds. Thus it
apparently seems that the country is developing by leaps and bounds. But the actual scenario is something different. Go to
the interiors of the villages.

* English translation of the speech originally delivered in Bengali.

There are approximately 6 lac villages in India and they are devoid of any kind of facility. Roads are absent, electricity is
absent, proper healthcare facilities or education facilities are absent. Today itself we had a discussion on FDI in the
morning. It was explained that the farmers will benefit from the policy of FDI as they will get fair price. This is not true.
Government is saying that the farmers are getting higher MSPs but actually they are not. The middlemen are reaping the
profit whereas the farmers are losing miserably. If we talk about FDI, we find that the existing companies like Reliance,
Tata or Big Bazar chain do not have any mechanism in place for direct purchase from the farmers. The middlemen are
supplying products to them. This is the real picture of our country. We are borrowing from abroad and trying to flourish.

Agricultural sector is the most significant sector and utmost importance should be given on its development and
modernisation. It can make the nation self reliant. The prices of agricultural inputs like seeds, equipment, fertilizers have
increased along with the production cost. But the procurement price has not been raised. The Government is utterly
indifferent towards the farming community and has no proper policy in place. Thus the plight of the common man is
increasing day by day.

Therefore I once again oppose the Supplementary Demands for Grants and thank you for allowing me to put forth my
views.
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DR. TARUN MANDAL (JAYNAGAR): Thank you, Sir, for giving me a chance to participate in the discussion on the
Supplementary Demands for Grants, as is demanded by our hon. Finance Minister.

If the Supplementary Demands for Grants can give supplements to the unfed and the malnourished millions of our nation, if
it can give supplements to increase the incomes of the marginally employed and the unemployed masses of this country,
and can tame inflation, then it is reasonable and logical. If it cannot tame inflation and if it cannot reduce the prices of
essential items, then I find no sound reasons to support the Supplementary Demands for Grants. It will simply increase the
deficit Budget, thereby increasing inflation.

The majority of money has been demanded by our hon. Finance Minister, for the petroleum sector. As we have seen in the
past years, none of the public sector undertakings in the petroleum sector is running or incurring losses. They are navratna
companies and are always in profits. I do not see any reason why they should be supplemented.

We know that due to taxation, excise duty and customs duty, etc. the prices of petroleum products in India are more than
most of our neighbouring countries. If the taxes on this could be reduced, that will reduce the prices of petro-products and
it will finally reduce the prices of essential items, particularly food grains.

I say that no money from the Exchequer should be given as bail-out measures for the losses incurred by the private
entrepreneurs like Kingfisher and other companies. Rather I would request the Government to re-appropriate the economic
stimulus that has been kept in the General Budget to the tune of Rs.2 lakh crore, for revamping the Public Distribution
System and to give subsidy to kerosene and cooking gas for the common people.

Coming to the agricultural sector, it is a pity that our agricultural policies have produced suicides of at least 2.5 lakh
farmers in the last 12 years. It is a pity that neither this Government nor the earlier Government had any sympathy for such
a huge level of suicides by the farmers.

So, the fiscal policy must be changed and due to heavy input costs of agricultural products, due to loss of crops, due to loan
from the private players and particularly, by not getting remunerative prices, the farmers are getting perished. Some time
earlier, there was a statement from our Agriculture Minister saying that the sugar prices will not be reduced. It has
emboldened the black-marketeers, the hoarders and the market speculators to control the prices in the market.

Sir, FDI is also no solution. It will further lead to at least 5 crore of small traders, small manufacturers and retailers
unemployed. It is also of no help to our farmers. So, FDI on a large scale cannot be accepted in our country

Sir, the entire world is now trembling under the crisis of the capitalist economy. It is inherent and our Indian economy is
also not insulated by any in-built mechanism. Hence it will not be able to withstand the trembling as a result of this
recession in economy. So, our fiscal policy must be changed in favour of 90 per cent of our people and not in favour of big
producers, capitalists, imperialists and the industrialists.

*SHRI NALIN KATEEL ( DAKSHINA KANNADA) : I would like to draw the attention of the Union Government to the
following points :

The Old Mangalore Port is a key fishing harbor in Karnataka coast. The expansion of the Port is the need of the hour as it
has become decongested. More than 1,500 boats operate from the fishing harbor. The Department of Fisheries has sent a
proposal to the Union Government through the Central Institute of Coastal Engineering for Fishery (CICEF), Bangalore. The
existing south wharf should be extended by 502 meters, while a new wharf of 579 m should be built at Bangalore.

The expansion of the port should be taken up as the existing facilities are not adequate to carry out fishing activities
effectively, dredging, leveling of land, repairs of existing wharf, development traffic area, setting up of fish auction centre,
gear shed for fishermen, net mending shed, rest house, boat repair shop, restaurant, installation of radio communication
tower, shelters for the security personnel, electricity and water supply system, RCC box bridges and rainwater harvesting
system should be included in the project.



Therefore, I impress upon the Union Government to extend financial assistance to this project to complete the work
without any delay.

As far as Cashew crop is concerned it is grown in Coastal Karnataka region. Cashew sector is providing sustainable
employment to or people. The country is earning well through its export. But there is a need to increase the domestic
production. It is possible through scientific and systematic methods to bring more area under the crop. High yielding
varieties of cashew should be made available to encourage cashew growers.

SEZs are not following the laid down rules that SEZs can only be set up in barren areas. And there is a clear prohibition
against appropriating agricultural land, farms, villages, hamlets and more importantly areas inhabited by the weaker
sections namely the poorest of the poor, the traibals the depressed classes and the adivasis. This rule has been breached
in the case of every SEZ set up in the country and the very worst of the lot is the Mangalore SEZ. Therefore, the Union
Government should take immediate action against errant SEZ Developers and protect the agricultural land.

India is considered as the largest Areca nut producing country in the world. Both Karnataka and Kerala accounting for
nearly 73 percent of total production in our country. Over six million people are engaged in areca nut cultivation and related
activities. More than 85% of areca nut growers are small and marginal farmers. But areca nut growers are concerned they
are in distress as areca plantations have been hit by Root wilt Disease. Under the scheme assistance is given for removing
the disease-hit palms and planting new areca nut saplings. But it would be a futile exercise. Many farmers suffered huge
loss as the same new saplings also hit by Root wilt diseases within four or five years. Therefore, there is no use by planting
new saplings. This is nothing but waste of money, energy and time of farmers. No permanent solution is found so far to this
disease. This disease also spreads to new plants. It is matters of great concern that the area of areca nut cultivation is
shrinking in Karnataka due to Root wilt disease. It is not possible to control by conventional methods. It is very much
essential to find out other methods to control the disease. Hence, I urge upon the Union Government to take immediate
necessary steps to find out a permanent solution for Root wilt disease to plants with the help to areca nut research
institutes.

Mangalore Airport is one of the important Airports in Karnataka. It is going to complete its 60t year on 215t December,
2011. It has all the facilities on par with International Airports like Immigrations, Customs, and Runways. Number of air
passengers traveling abroad from the Mangalore Airport are on the rise in the recent years. It is long pending dream of
people of Mangalore to have an International Airport at Mangalore. But it is yet to be get the status of Mangalore
International Airport. Therefore, I urge upon the Union Government to take immediate steps to accord the International
Airport status to Mangalore Airport.

Yakshagana is centuries old performing art of Karnataka, in which different channels of communication like dance, music,
constumes and dialogues etc. work together for a single effect. Yakshagana is emerged as a unique art form today. It has a
multiple existence in Karnataka. Doddata, Sannata, Moodalapaya and Paduvalapaya are its regional variations. It is very
much popular in coastal Karnataka which includes the districts of Dakshina Kannada, Udupi, Shimoga, Chikkamagalur,
Coorg and in the adjoining areas like Kasaragodu of Kerala state. The coastal Yakshagana has two main variations called
tenku tittu (Sourthern style) and Badagu Tittu(Northern style). Talamaddale is another form of Yakshagara, which has only
spoken world.

The richness of Yakshagana as an art form was demonstrated popularized, both National or International level, by a noted
author and Jnanapeeth awardee Dr. Shivarama Karanth, well known dramatist B.V. Karanth was also contributed to
popularize the art.

People of Karnataka have been demanding for recognition of art form from UNESCO as 'Intangible heritage of Humankind'.

Hence, I urge upon the Union Government to take steps to accord UNESCO tag for Yakshagana.



*SHRI N. CHELUVARAYA SWAMY (MANDYA): Hon'ble Deputy Speaker, Sir I would like to say a few words in the
discussion on the Supplementary Demands for Grants (General) 2011 presented by Hon'ble Minister for Finance.

The UPA Government is ruling the country for a 2" term. About 9 months backs the Union Government reduced the import
duty on raw silk from 30% to 5%. As far as sericulture farmers are concerned it is a shocking step taken by the UPA
Government. As a result of it prices of cocoons have drastically gone down. It was Rs.250/- to 300/- per kilo cocoon before
reducing the import duty on raw silk, now it has come down to Rs. 80/- to Rs.90/-. This can not even meet the cost of
production. So our sericulture farmers and their family are severely hit. Many of them have committed suicide as they were
unable to pay the loan raised for sericulture activities. On several occasions we have brought this issue to the notice of the
Government. My leader and former Prime Minister Shri H.D. Devegowda ji also took a delegation, where I was also a
member, to meet Hon'ble Prime Minister and Hon'ble Minister for Finance to convince them with all these facts. However,
the Union Government did not take any steps to increase the import duty, which is a matter of great concern. I would say it
is a dark chapter in the history of sericulture farmers. I do not understand why the UPA Government is neglecting the
farmers of Karnataka. All the Members of Parliament including Hon'ble Minister for Corporate Affairs Shri Verappa Moly ji
and Shri K.H. Muriyappa ji, Hon'ble Minister of State for Railways met Hon'ble Minister for Finance Shri Pranab Mukherjee ji
at least 3-4 times to seek his intervention in solving the problems of sericulture sector. And we were assured that a
solution in this regard would be found in 2 to 3 months. But it pains me that no step is taken by him in this regard till date.
Hence I urge upon the Hon'ble Finance Minister who is an experienced person, to take immediate necessary steps at least

*English translation of the speech originally delivered in Kannada.

now to rescue the sericulture farmers of Karnataka, who are in great distress.

Another thing I would like to point out is about the shortage of fertiliser. It has become a common problem in the
country particularly in Karnataka. On the one hand the Union Government claims that it is pro-farmer but its decisions seem
to be anti-farmers. We all know that India is predominantly an agricultural country. But it is unfortunate, that the very same
agriculture sector is neglected by the Government of the day. Sufficient quantity of fertilizers is not made available to our
farmers right in time. The Union Government has failed to meet the fertilizer requirement of the farmers in Karnataka.
Apart from this the price of fertilizers are going up and farmers are unable to purchase. So I would like to impress upon the
Union Government to take all possible steps to provide subsidised and sufficient quantity of fertilizers to farmers.

Every day our farmers are facing one difficulty or the other. Some day it may be because of drought another day it
may because of flood or both. We cannot predict when we get rain and when do not. This year many parts of the state of
Karnataka are severely hit by drought, including my parliamentary constituency Mandya. At last five taluks of Mandya
district received less than the average rain fall. The Government of Karnataka declared 99 districts of the state as drought
hit. So it is the need of the hour that Union Government should come forward to extend financial assistance to take up
drought relief activities to rescue the people and steps to provide fodder and drinking water to the cattle in the drought hit
districts of the state of Karnataka.

My next point is about power shortage in Karnataka. Load shedding is becoming a routine affair in the state of Karnataka.
Sectors like agriculture and industry are badly hit by frequent power failures. Only during night there is 2 to 3 hours power
supply in rural areas. Farmers are compelled to start their irrigation pump sets to get power. But these days incident of
wild animals entering the villages is increasing. Many innocent people and cattle were killed by these wild animals. In such
hapless conditions the life of our farmers are at stake. So, I would like to suggest that necessary measures be taken up to
generate more and more power by all possible ways; so that our farmers like sugar cane growers, sericulturists, arecanut
growers, tobacco growers of the country get sufficient power for taking up their agriculture activities.



At last I would urge the Union Government to kindly look into these problems of agriculture sector and take all possible
measures to solve the same.

With these few words I conclude my speech.
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SHRI PREM DAS RAI (SIKKIM): I rise to support the Supplementary Demands for Grants. But I would also like to make a
couple of comments.

The first is that we have seen that Supplementary Demands for Grants are coming regularly and it also reflects the kind of
economic situation that the world is under as also volatility in the foreign exchange market. As you can see that the main
Demands are coming in the area of petroleum and natural gas. It is coming in the area of public food distribution,
Department of Fertilizers, and Defence.

So, this in nutshell reflects the extreme kind of economic situation that the country is facing. I understand that we would
like to have a much tighter budgeting process whereby such Supplementary Demands for Grants can be minimized. It can
be brought in alignment with the fiscal targets that we have. It is because the revenue side, which is almost in the region
of about Rs. 61,000 crore, reflects that it would mean that the fiscal deficit would increase.

So, I would urge the Government to look into this and ensure that there is tighter control of our budgetary process.
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*SHRI CHARLES DIAS : I am happy that the Government is moving in the right direction in matters of providing more
welfare measures and general improvement of economy, power generation, educational standards, food security,
protection of culture and promotion to tourism etc.

It is a welcome move to establish a 'Solar Energy Corporation of India' for the encouragement of more solar power
generation.

For providing grants for opening of sub post offices, a long time demand for more post offices will be met.

Grant for the scheme 'Green India Mission' for protection and regeneration of forests, to be met from National Clean Energy
Fund, also is a welcome move.

More funds should have been allocated for Housing and Urban Poverty Alleviation, to provide houses for the deserving
minorities like Anglo-Indians, most of whom are residing in rented houses, for historic reasons.

Also separate fund allocations should have been increased for infrastructure development in minority institutions.

The disparity of 'Regular and Trading Staff' is still existing and allocations to Khadi and Village Industries Commission has
to be reviewed so as to protect the trading staff by providing them facilities equal to regular staff.

The pension to industrial workers who retire from public sector undertakings is a crucial issue that affects lakhs of retired staff.
Funds have to be allocated for these in view of the difficulties faced by them.

More youth hostels are to be constructed in major cities and towns for increasing facilities for youth in the process of youth
empowerment.

With these words, I support the Supplementary Demands for Grants for 2011-2012.
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THE MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Deputy-Speaker, Sir, first of all, I would like to express my
deep gratitude to all the hon. Members who made their contributions and many valuable suggestions while participating in



the Demands for Grants presented before this House through second batch of Supplementary Demands.

Many constructive suggestions have come, particularly, when Shri Nishikant Dubey opened the discussion, he
covered a very wide range of areas and made suggestions which will provide me a lot of thought for formulating my
Budgetary proposals which will be presented shortly at the of February. But I would like to take this opportunity of placing
the state of economy.

When I presented the second batch of Supplementary Demands compared to the presentation of the Budget on the last day
of February 2011 and while presenting the first batch of Supplementary Demands in August, 2011, the situation has
deteriorate sharply. As it has been pointed by many speakers, there are three major areas of concern in our economy —
growth has come down; inflation is obstinately refusing to be moderated, if I may be permitted to say so, and the
consequences of that are going to have a reflection on the fiscal deficit.

Sir, certain other issues also have come. I would like to correct the figures also. It is true that the rate of growth in the first
quarter of the current financial year was 7.7 per cent. The second quarter figure is available and it is 6.9 per cent and
average for the first half of the year is 7.3 per cent and I am not very optimistic because when I presented the Budget, I
projected a figure of around 9 per cent plus and minus 0.2 per cent. What was the basis of that? Was it my pipe dream? It
was not so. If you look at the GDP growth you would find we registered an average GDP growth from 2004-05 to 2007-08
at around 9 per cent. Then came the first international financial crisis in 2008. Naturally, the GDP growth rate started
declining steadily. I took over the Finance Ministry as additional charge in the month of January, 2009 because of the
sickness of the hon. Prime Minister who was holding the Finance portfolio at that time and I shudder to think that almost
every month the GDP is coming down because of the adverse impact of major financial crisis of 2008. In the third quarter it
was as low as 5.8 per cent. Therefore, the option before the Government was whether to allow further deceleration or to
take corrective steps in the form of providing stimulus to the economy. Like almost all countries of the world, we adopted
the course of providing a stimulus package and in three instalments, starting from December, 2008, January and in
February while presenting the interim Budget here itself in 2009 I had to inject, in absolute terms, a sum of Rs. 1, 86,000
crore and in terms of percentage of GDP at that point of time almost 3 per cent of GDP. It helped us to prevent further
deceleration of GDP growth but it created problem in the areas of fiscal deficit. Fiscal deficit reached as high as 6.8 per
cent as against 3.5 per cent of 2007-08. But thereafter, after receiving the mandate of the people of this country and
presenting the full Budget for the year 2009-10, I placed before this House the road-map of coming back to the path of
fiscal consolidation and also how to ensure the GDP growth. The policy responded well. You have noticed that in 2008-09,
the GDP growth was 6.8 per cent, in 2009-10, it was 8 per cent, in 2010-11, it was 8.5 per cent. Therefore, to project that
GDP of 2011-12 will be around 9 per cent, plus or minus 0.25 per cent, was not unrealistic.

Of course, if somebody asks as to why I did not look at the state of the economy of the Euro Zone as a result of the
Euro Zone crisis or the slow growth of North America including USA, then I must admit my, if you call it, short-sightedness.
But then, all over the world, every Finance Minister and every economic pandit - I am not a professional economist in that
sense - failed.

IMF revised the growth target as many as three to four times. On Euro Zone crisis, nobody could come out with a
viable solution. All the 28 States of the European Commission and major economies of France and Germany had put their
heads together and were sitting together to discuss it. These things have their impact on economy because our economy or
no country's economy today is totally insulated from the adverse impact.

What has been the impact on the Euro Zone crisis and slow growth in America? You have noticed our stock market.
What about the investments which were coming through the Financial Institutional Investments in the last two months?
The outflow has been 4 billion US dollars and inflow during this period is less than one billion dollars. Therefore, when Shri
Nishi Kant Dubey raised this question as to what would be the state of current account deficit, I can say that it is a serious
issue which is posing a question mark. I can assure him that I am concerned but not panicky because export growth has
taken place during this period, despite the fact that Europe and America used to be the major export destinations of India;
and also diversification in the basket of export goods and diversification in the destination of exports have taken place.
Thereafter, upto October, the export growth was reasonably high and of course, the trade balance has increased.
Imbalance, less of export and earning less, has also increased, but it has not posed any serious threat to meet the
commitment of current account deficit which will remain at the moderate level as percentage of our GDP.

Then the question of growth comes. We have to accept it and here, most respectfully, I would request the hon.
Members to go through the debate on inflation. I was accused by many senior hon. Members that I am obsessed with



growth.
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They asked: "What would you do with growth? Are people going to eat growth?" These are the words spoken by even very
senior Members. But today the same very Members are saying: "Oh! It is an area of grave concern". It is because growth is
coming down. Growth means larger income; growth means larger employment; growth means larger capacity, and,
therefore, more elbow room to manage the crisis. If there was not growth from 2004-05 till 2010-11, the elbow room which
is available to us today to manage the economy would not have been possible.

I am not going into the details to respond to the issues on inflation because tomorrow we are going to have a
structured discussion on it. I will respond to many of these issues then. But the hard fact is that there are certain situations
over which you do not have control, but you shall have to face the consequences. Take the example of the oil prices. I am
not a great economist. But as an ordinary student of economics, some times I feel puzzled as to why the ail prices are not
coming down. After all, demand in Europe has not picked up because their growth rate is extremely low. As per the latest
study of a credit rating agency, I think it is Morgan Stanley, in the remaining nine months, that is in three quarters,
Europe's growth rate will be almost zero. America's position is no better. Then, why are the oil prices not coming down?
Why has it been increasing? The average oil price of Indian basket from February onwards, when I presented the Budget,
till today, is around 90 dollars per barrel. But it has been consistently at the average of 110 dollar per barrel.

15.01 hrs. (Shri Francisco Cosme Sardinha /n the Chair)

As a consequent to that, there are under recoveries. The under recoveries of the Oil Marketing Companies will be Rs.
1,32,000 crore. All of you expressed concern and rightly so. It affects the lives of the people. When petrol prices increase,
when diesel prices increase, when LPG prices increase, when kerosene prices increase, it affects the lives of the people. It
has its cascading effect. But where is the solution? Rs. 1,32,000 of under recoveries are there. The price of diesel, kerosene
and LPG is controlled by the Government. The price of petrol is decided by the Oil Marketing Companies and the
Government does not interfere with that. Right now, when I am talking to you, the subsidy per cylinder of 14 kg. of LPG is
Rs. 260. The short point which I am trying to drive at is there is no carpet under which you can sweep it. You have to divert
substantial part of your income from other areas to meet the subsidies bill.

It is true that in the discussion on the Supplementary Demands for Grants, you have expressed your concerns that
Rs.1,20,000 crore were the projected subsidies on fertilizer, fuel and food which are major subsidies plus certain other
subsidies. Now, fertilizer subsidy is going to be Rs.90,000 crore against the projected Rs. 40,000 crore. About oil subsidies,
I have already mentioned to you. Similarly, food subsidies will also increase. The net increment would be roughly about not
less than Rs.80,000 crore. It may be Rs.1,00,000 crore. That means, out of the Rs.2,57,000 crore of your total expenditure,
Defence has Rs.1,65,000 crore, which you cannot compromise. Interest payment is Rs.2,75,000 crore which you cannot
compromise. If the subsidy of Rs.1 lakh crore is increased, naturally it will affect your investment. That is the problem
which we shall have to collectively address. This is the reason why I myself wanted to raise this discussion. On the very
first day of this Session, I made a Statement on price and inflation. This House directed me by passing a unanimous
Resolution saying "You take certain steps to contain the inflationary impact." Naturally, in response to that direction, I
wanted to take the earliest opportunity and made a Statement. Of course, I could not read out the Statement because of
the din and bustle but I laid it on the Table of the House. I am glad that tomorrow or any other subsequent day, I will have
the opportunity to speak.

The short point which I am trying to drive at is that the economy is in a difficult situation but that does not mean
that we shall have to start eating lizard! Yes, we have faced difficulties. I have seen many major crises — the first oil crisis,
the second ail crisis and the third oil crisis. I have seen this country had to undergo the humility of pledging its gold to a
foreign bank to borrow a few hundred million dollars! I have also seen the reversal of that picture that when the IMF
offered to sell gold, this country bought gold worth US $ 4 to 5 billion. It is not for any major economic gain but only to have
the psychological satisfaction. Because of the foreign exchange shortage one day, this country had to pledge its gold and
today we have reversed that position.

The basic fundamentals of the Indian economy are still strong. What are those basic fundamentals? The rate of savings is
high. Yes, it is not as high as 35 to 36 per cent but it is around thirty-three to thirty-three and a half per cent. The rate of
interest is around 34 to 35 per cent despite depression. In the second quarter of the current fiscal year, except one country,
Turkey, no other country of a comparable size, has it. I cannot talk of a small Pacific Island but a major country that they
did not have higher growth. China's growth is 9 per cent which has come down from 12 per cent. In the case of Turkey, it is
10 per cent; Mexico, it is 9 per cent — even a little less than 9 per cent. India — 7.3 per cent. There was a time when these



percentages could have been an object of celebration because when I place it in the perspective of the economic
development and growth of this country, I find from 1951-1979, we grew at the rate of 3.5 per cent; the whole of Eighties,
we grew at the rate of five per cent; the whole of Nineties, we grew at the rate of 5.6 per cent; even in the first half of the
last decade, we grew around six per cent. Yes, from 2004-05 to 2007-08, we grew at nine per cent. We have placed it at
high and from there, we have come down and that is why, it is my worry, that is my anxiety.

But I do believe — somebody has said as to how things can be improved. Things can improve if the institutions are
strengthened; if Parliament functions; if this House debates, discuss, decides, for which it is meant. You will see, the
atmosphere will be changed. I know, and I do believe that those industrialists who are going outside for making investment
are being frustrated in India. You carry on for six consecutive weeks - this biggest sovereign legislature of this country
discuss, money, finance, Finance Bill and scrutinise it, assert yourself; those who challenge the authority of the Parliament
by not resorting to this action but by doing our job, the mandated job; you will see that atmosphere will be electrified;
atmosphere will be changed. System survives; system gets strengthened with the strength of the institutional
arrangement. Many a friend from abroad ask us: What is the secrecy of your success of democracy? I tell them that though
our democracy is bit noisy, but at the same time, its fundamentals are strong. Thanks to our forefathers, they built up the
institution; they gave us the Constitution within less than three years of Independence. The biggest socio-economic
transformation, Magna Carta, which is Indian Constitution; they gave us independent Election Commission; independent
Judiciary, free media — though sometimes a little more noisy than Indian democracy — but nonetheless, it is free and
sensible, responsive civil society. That is the strength of the Indian democratic system. If we can allow these institutions to
function, to play their legitimate role — sometimes those phrases, which you can use more frequently, I do not have the
liberty of using those phrases, being in office, being in Government - you will find everything will be intact.

Therefore, Mr. Chairman, Sir, I would like to submit, yes, there are serious challenges before us as to how to manage
the Indian economy, come back to the path of fiscal consolidation, to control, and bring moderate inflationary pressure. I
would like to most respectfully submit to you that we have debated umpteen number of times. In February, 2010, food

inflation was as high as 22 per cent; on 19t November, 2011, if it has come down to eight per cent — I assume that eight
per cent is high — but can we come to conclusion that nothing has been done to control it or to check it?

Tomorrow I will explain to you about the details, not WPI, when I will respond to the debate on inflation. In the other
House my colleague is doing it today. He will be giving details about the price movement of 30 essential commodities in all
65 retail markets all over the country, from the East, West, North and South, in the last two years. Let us just take the
example of wheat and rice. The price of wheat was Rs. 15 per kg. two years ago and the price of rice was Rs. 23 per kg.
two years ago. If the price of wheat remains at Rs. 15 per kg. and the price of rice remains at Rs. 24 per kg. after two
years, - I am talking of the retail price, not of the whole sale price — would you say nothing has been done and prices have
been allowed to go on unbridled?

If the Deputy-Chairman of the Planning Commission says that the real wage in the rural areas have increased and
they have got reflected to some extent in the purchasing power of the weaker sections of the society, is he wrong? The
guestion is, you shall have to look at from which side of the spectrum you are looking at it. I am not saying that it is
satisfactory. I am saying that this country cannot have more than 5 to 6 per cent inflation. Therefore, 8 per cent is
reasonably high. We shall have to work hard. But should I not pay farmers? We produce about 2,030 million tonnes of
grains today. In 2004 the Government used to pay Rs. 600 per quintal of paddy as the Minimum Support Price. Now, if the
Minimum Support Price or the Procurement Price is Rs. 1,100 per quintal, when more than 30 per cent of the total
production is being procured through Government agencies which sets the benchmark of the market, can you say that the
price of one kg. of rice would remain the same which was six years ago?

Therefore, these are the hard economic issues which we shall have to address and we have to see how effectively
we can do it. Somebody made a comment that 40 per cent of the petrol cost is taxed by the Government. Yes, I agree. Let
us take the case of retail petrol price in Delhi or Kolkata. At the Refinery gate it is Rs. 43 per litre and at the retail outlet it
is Rs. 73 per litre. So, where does this Rs. 30 go? It goes to the Government; it goes both to the Central Government and
the State Governments. On an average, the taxes are to the tune of Rs. 15 per litre of petrol. But my problem is, the Union
Government cannot fully appropriate this amount of Rs. 15 because Rs. 5 will have to be given to our States. The States

will retain its own share. One-third of the tax revenue will have to go to the States as per the recommendations of the 13th
Finance Commission. But when the apportioning of blame comes, not only 100 per cent, but 200 per cent come on the
Central Ministers and we receive all the "gaalis”. I do not suggest that the States should not impose taxes. Otherwise,
where will they get their revenue from? When a journalist asked this question, I said that I cannot advise this because a
substantial quantum of revenue is coming from them. We are not in a position today. The States have their own problems.
The Union has its own problems. Collectively we shall have to work together to resolve these problems and which exactly



we are doing. Here, I seek the cooperation of the House because we can collectively find out many solutions.

In today's discussion, many new suggestions have come, which I will definitely examine and see to what extent I can
accept them. In my pre-Budget consultation I will have the opportunity because I meet and I seek the advice and
suggestions of the hon. Members of Parliament who are attached to the Consultative Committee of the Finance Ministry. I
also invite various groups and stakeholders. They give suggestions. The most important issue is delivery mechanism. How
to improve that?

The last point is very relevant and requires to be addressed. Somebody from the plain calculation has said, 'well Mr.
Finance Minister, with this Rs.56,000 plus crore of outgo, your fiscal deficit is going to be very high because it is 68 per cent
of your total projection'. Most respectfully, I would like to submit that this is accountancy problem. Every year we will have
this problem. If you look at the last five years average, it will be 54 per cent, 55 per cent or 56 per cent, but we do not end
the year with 54 per cent fiscal deficit, we end the year with four per cent, five per cent or even less than that.

Why has it happened? Somebody has suggested that there is a declining trend in the tax realisation. It is not correct. Direct
tax increase has been 22 plus percentage. Indirect tax is also 22 plus percentage. But direct tax's net has been less. Why
has net been less? It is because I decided and there was a complaint. This was the recommendation of many of the
informed MPs that 'you, the Government, are very funny, that is, the Finance Ministry. You just collect taxes from me, sit
tight over it and you do not return the refund, which is due to me; you have collected excess from me and you are slow in
refunding the money'. Several observations have been made by the C&AG also.

So, I decided this year that you upfront the refund. Now the entire system is electronised, an electronic platform has been
created, online transfers can take place. So as a result of upfronting the refund, it has caused problems to me for the cash
management. Sometimes I have to borrow money from the Reserve Bank because Rs.68,000 crore I have returned as
refund till date against Rs.27,000 crore of the previous year. But advantage would be after November onwards I shall not
have to pay the refund because substantial refund I have already paid. There the accounts will be squared up. Therefore,
one need not rush to the conclusion that as because Rs.9,000 crore cash outgo in the First Supplementary, second cash
outgo of Rs.56,000 crore — you have seen the details — a substantial part of it is of subsidies, oil subsidy, fertilizer subsidy
and some we have to pay for the Defence Personnel's pension and salaries, some Central paramilitary forces and other
Central police forces, which are to be created, for that we have to give them some additional money. Some money we shall
have to transfer to the States which is due to them, and because of this fact, because of the higher realisation of the Union
taxes, because of the higher devolution, today all the States, except a few, rather except three, are comfortable because
their 14 days' cash reserves taken together are varying from Rs. 90,000 crore to Rs. 1,00,000 crore on their daily basis. So,
those days are gone of the early eighties and seventies when the States were cashed out. Today, to that extent, the Centre
is a little bit cashed out but not the States because devolution has increased substantially. Some of the States are
managing their resources very well. Others have their problems. Problems are not created by themselves. Some of them
had it as their legacy. But we will have to address that and we are addressing it.

I would not like to expand my observations because normally second batch of Supplementary is some sort of prelude to the
main event. I thank all the Members who have made their contribution and I am more happy that, after logjam, the issue
which we have picked up, is the primary job of this House. The primary job of Lok Sabha is to control money, finance
because without your approval nobody, including the Prime Minister, can spend a single penny from the Consolidated Fund
of India. Without your approval, no new service can be created. Without your approval, no money can be withdrawn.
Therefore, Lok Sabha should assert its right more and more as the real controller of money and finance and of the treasury.

MR. CHAIRMAN : I shall now put the Supplementary Demands for Grants (General) for 2011-12 to the vote of the House.
The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital
Account shown in the third column of the Order Paper be granted to the President of India, out of the
Consolidated Fund of India, to defray the charges that will come in course of payment during the year ending
the 315t day of March, 2012, in respect of the heads of Demands entered in the second column thereof against
Demand Nos. 1, 3, 4, 6 to 8, 10 to 13, 15to 17, 19, 20, 22, 23, 29 to 33, 35, 38, 39, 41, 45 to 48, 50, 52 to 55,
57 to 62, 65, 66, 68, 69, 72, 73, 75, 77, 81, 85, 87 to 89, 92, 93, 95, 96, 98 to 102, 105 and 106."

The motion was adopted.






